
FORM NO. 4 
(See Rule 42) 

In The Gentr$ Administrative Tribunal 
- GUWAF-LATI BENCH : GUWAHATI 

APPLICATION NO.c4 	OF 199 

Ap1icant(s) J47 /i /. I21_ 	/ 

Respondent(s) 	7T 

Advocate for Applicant(s) 	 <' 

Advocate for Respondent(s) 

Notes•"of the Registry 	Date 	 Order of the Tribunai 

This Contempt petition 
is filodby Plr.A.Ahmed 
for the applicant with 

praYer for direct the 
- r ondents non—implemen 

t ion of Tribural Judgme 

& Order dtd.1O..9ifl 
1).A.18/97 paesed by this 
Hon'ble Tribunal. 

Laid for favour of 

further orders. 

Laid for favour 
of further orders. 

4.1 .99 

it 

Present : Honble Justice &iD.N. 
Baruah.Vjce-Chairman and Hon'b 
Sri G.L.Sangiyine, Adminis- 
trative Member. 

Issue notice to show cause as to why 

contempt proceeding shell not be initia-
ted ag6inst the alleged coritemner. 
Returnable by four weeks. 

List on 4.2.99 for show cause and 
ft 	orders, 

Member 	 Vice-Chaj nan 
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